MOST URGENT

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF POWER)
DELHI SECRETARIAT 8™ LEVEL, B-WING,
I.P.ESTATE NEW DELH] - I 10002

"No.F.11(137)/ VS/2021/Power/ 8759 Dated:- 92 /07/3,2/

\}/

The Dy. Secretary (Legislation),
Question Branch,

Delhi Vidhan Sabha,

Old Secretariat

Delhi - 110054

Sub: Starred Question No.26
Sir,

Please find enclosed copy of reply of the Starred Question No.26 for 30.07.2021 (100 Copies
each along with a data in PDF File Format in pen drive) for your kind information and further
necessary action at your end please.

Yours faithfully,

Encl. As above Q‘z/,x%‘:; Je2)

(R.S.Samria)
Dy. Director (Power)
Copy to:-
I The Director, Directorate of Information and Publicity Department, Delhi Vidhan Sabha, Old
Secretariat, Delhi - 110054 (150 Copies)
2. The OSD to Minister of Power, GNCTD
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o GOVERNMENT OF NATIONAL CAPITAL TCRRITORY OF DELHI

¥s  (DEPARTMENT OFPOWER)
DELHI SECRETARIAT, 8™ LEVEL B-WING
NEW DELHI-110002

No: F.11 (09)/2007/Power/2 £09 26 [ 7 Dated: 03™ August, 2018

ORDER

Sub: Policy on the shifting of HT .(1}-.'!(\/, 33KV & 66KY) / LT400V)
Electricity Transmission Lines posing threat to human lives -
Modification of Cabinet decision No.1588 dated 09,11.2009 th.ereof.

The Council of Mmlsters, Govt. of NC] of Delhi'Vide decision nQ 2604 dated
31.07.2018 on the subject cited above has considered and approved the
following In respect of the existing, policy.on. Shifting.of HT/lEekineSiermsm

T S TN

s e N T O AT TP,

In case of colomes set up under.20 point programme in the rural area,
the shifting of HT/LT lines would be done through the fund of Govt.
from the budget of Power Department which would provide for 100%

of the cost of shifting.

i, In-respect of other rural areas, like Lal Dora areas énd extend‘ed' Lai
‘Dora areas, the cost of shiﬁing of HT/LT lines would. also‘ be madefrom
the funds of Govt. from the budget of Power Department whlch would
provide for 100% of the cost of sh|ft|ng '

i, Inrespect of farmhouses; the entire cost of shifting will- be borne by
the affected consumers. In case of farmers other than farmhouse
owners, 100% of the cost of shifting Is to be borne by Govt. from the

budget of Power Department.

iv. In respect of regularized unautharized colonies including urbanized
villages and resettlement colonies, 100% of the cost of shifting is to be

borne by. Govt. from the budget of Power. Department.

v.. Incase of HT/LT lines passing through Government Institu"téons, public

authorlty bu1|dmgs, schools, hospitals, colleges of public nature and
’_‘_-_\
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which are owned by the governgwen.t, 100% of th

e funding would be
met by the concerned department/ agency for shifti |

ng of the lines.

Vi, IQ case of private institutions of a public nature like educational and

health institutions etc., 100% of the cost of shifting is to be borne by

the concerned institution.

Vil.  Scope of the policy of HT/LT lines will include the HT trahsmission lines

Of 11KV, 33KV as well as 66KV and LT lines of 400V,
\\\\‘ w\_q y ~b—-\ .
-~ (Sudhir Sharma)"*"®

ros i

oTvenTs KGR, Pt T e 700 e AL A A3 S VL W S AP ASUAC SRSt Ry A R LB mmwBV:ﬂS’e"EFétéWP-OWQF) .
Copy to : - ' ' .

Pr. Secretary to Lt. Governor, Delhi,
Spl. Secretary to the Chief Minister, Delhi.
Council of Ministers, GNCTD

~All MLAs, GNCTD :
SO to Chief Secretary, GNCTD « Pk
Addl. Chief Secrétary, GNCTD , d
All Pr, Secretaries / Secretaries, GNCTD
Pr. Secretary (UD), GNCTD

. Secretary, DERC

10.Dir (OY, DTL |

11.CEOs, BRPL, BYPL & TPDDL
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